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JReAT WAL, 2023 (2023 BT JRAIH F=AH 46) Bl GRT 2 B IU-GRT (1) & WIS (4) NI
U efRadl BT WART B gY, Yol ABIFQed, BHrad Uy & UWRMel 9, 9 SRl &
OYF (§—7ToTe), BAad Uaer H USIRM fHy S & aRRg | A &1 75 ggdl & W™
| (3) | aftid aret /wal | HAIde, YfoRT o 9o, RTe AUSl & ofiid S ATl d81gR
A MSTHI AR ABTIT U 3RUAT Rald oTell AvST & URAR & HIaR gferd @it
DI RAYAT A 8, JATq——

SR

gl TR YRYE HT 9 | e AT 2 | fafAfde TR aRkug
T # erafdse aret /ial & 9
1 2 3
1 BRI 1. FRIg,
2. FIATRIe—I
3. FATRIA—II
4. R—1
5. R-1II
6. “R—III
7. TSR 1S 0 9

31T §NT,
AfaRed qea |fa (8)

1) |

[Authoritative English text of this Department Notification No.Home(A)A(1)-1/2021, dated
17-12-2025 as required under Article 348 (3) of the Constitution of India].

HOME DEPARTMENT

NOTIFICATION
Shimla-2, the 17th December, 2025

No. Home(A)A(1)-1/2021.—In exercise of the powers conferred by clause (u) of
sub-section(1) of Section 2 of the Bharatiya Nagarik Suraksha Sanhita, 2023 ( Act No. 46 of 2023)
read with sub-section (1) of Section 11 of the Himachal Pradesh Police Act, 2007 (Act No.17 of
2007), the Governor, Himachal Pradesh, in consultation with the Director General of Police,
Himachal Pradesh, is pleased to establish a Police Post within the premises of Shri Lal Bahadur
Shastri Government Medical College & Hospital Mandi at Nerchowk, District Mandi, H.P. under
Police Station Balh, District Mandi, consisting of the Wards/Villages enumerated in column No.(3)
of the SCHEDULE given below thereof, with effect from the date of publication of this
notification in the Rajpatra (e-Gazette), Himachal Pradesh, namely:—

SCHEDULE.
SI. Name of Nagar Parishad Name of Wards/Villages
No. contained in Nagar Parishad
specified in column No. 2
1 2 3
1. | Nerchowk 1. Bhangrotu
2. Magyathal-I
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. Magyathal-II
4. Ner-1I
5. Ner-II

6. Ner-III

7. Dadaur Ward No. 9

98]

By order,

Addl. Chief Secretary(Home).

g faurT

Brer—2, 17 fewR, 2025

| TE(T)T(1)9 /2023 — A UR¥ & AU, BHEA U Yo MfSfFRM, 2007
(2007 BT 5T AMRTH HA=IB 17) B GRT 11 B ST—GRT (1) & AT UfSd IR ANRS
JReAT A, 2023 (2023 BT B AR FEIIH 46) D GRT 2 DI IT-GRT (1) & @Ue (U)
ERT Ua Wfdaal &1 YA &< gY, Gferd Hel-aeld, BAed U & uRHel ¥, 59 SfeRgar
% RS0 (§—7To1e), f2arard uaer H UK by oM & ang | FeafoiRad srgdl & &
A= (3) H Jor aftfa SHe &5 Afed gferd dial Jeord &l W |&n: (4) | afoid gferss o
@ M gFl 9 ww A (5) # aftia gferd o & R eEl & forg eaRd wwd €

rATq——
R
®HH | M YRl &l TR AT 2 H gfera o, e g9 | gfer e, o
T M faffée um vardg 4 SRR gRT U ENEREEIR|
sfafise a5 9 r=aRd fbg v & afeafera s
1 2 3 4 5
1. | |Ts 1. TR gfer T SO | gferd oI drs
2. YoIfeiTT
3. TSUR
4. BRAT
5. TS
6. U
2 SCIE] 1. dXHEN —JR— —JIR—
2. STOrgdr
3. qars
4. ATg
3. | et 1. SEARR —goaR— —geluR—
2. Trfef T
3. TSI Holig
4. "Rl AE
4. | gotom 1. oA —gaR— —gNuR—
2. TSIl
3. SRGINT
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BN —gelTaR— —geTaR—

ToRT &) AT —JITaR— —JeIR—
T & AliE
DIES W
DS IR
HfiT

TerEdn —7fTaR— — IR~
ST

Ihad TATID
FHa TTIRE,
ghad d-g
HIATS

EESEIN
HuTdm

RIS =ET

. BT
. dddd dhdhdls

- O

T T —JmR— —geaR—
CISIOICIN
HRTAT &R
AR ER
NIESIGECIN
EASIEIRIICIN
RETER gR

N gk ON 2220 0N 0N =20REODND =20 ODND 2N OO

M IR,
AfaRad &= dfa (1J8)

1g) |

[Authoritative English text of this Department Notification No. Home(A)A(1)9/2023 dated,
17-12-2025 as required under Article 348 (3) of the Constitution of India].

HOME DEPARTMENT

NOTIFICATION
Shimla-2, the 17th December, 2025

No. Home(A)A(1)9/2023.—In exercise of the powers conferred by clause (u) of
sub-section(1) of Section 2 of the Bharatiya Nagarik Suraksha Sanhita, 2023 ( Central Act No.46 of
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2023) read with sub-section (1) of Section 11 of the Himachal Pradesh Police Act, 2007 (State Act
No.17 of 2007), the Governor, Himachal Pradesh, in consultation with the Director General of
Police, Himachal Pradesh, is pleased to transfer Police Post Multhan alongwith its area as
enumerated in Column No (3) from the local area of the Police Station as mentioned in Column
No.(4) to the local area of the Police Station as mentioned in Column No.(5) of the SCHEDULE
given below thereof, with effect from the date of publication of this Notification in the Rajpatra
(e-Gazette), Himachal Pradesh, namely:—

SCHEDULE

SI. No.

Name of Gram
Panchayats

Name of Villages
contained in Gram

Panchayats specified in

Column No. 2

Police Station from
which transferred by
this notification

Police Station in
which hereinafter
included

3

4

5

Swar

Thangahar
Bhujling
Bardhar
Chhema
Swar
Judhar

Police Station
Baijnath

Police Station Bir

Lowai

Tarmehar
Napohta
Lowai
Ropru

-do-

-do-

Polling

Dehnasar
Polling

Khari Malhan
Anderli Malhan

-do-

-do-

Multhan

Multhan
Sharota
Bakhalog
Uldhar
Banwar
Deot
Sangrehar

-do-

-do-

Dharman

Ner
Sarman

. Dharman
Bharara
Sarla

-do-

-do-

Kothi Kohar

Chelra Di Malhan
Gaglu Di Malhan
Kohar Khas
Kohar Upparli
Rulling

-do-

-do-

Baragran

Nalhota

Baragran

Chkvan Palachak
Chakvan Panyartu

PR LRD=2OROND SN R WD =R WD =R WD = o kW =

-do-

-do-
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5. ChakvanTarnai

6. Kangyor

7. Kardhar

8. Sapota

9. Rajgundha

10. Kukargundha

11. Chakvan Bakarkyara

8. | Bara Bhangal Bara Bhangal -do- -do-
Bhadal Dhar
Marala Dhar
Thamsar Dhar
Shahnal Dhar
Kalihani Dhar

Raigahar Dhar

Nk W=

By order,

Addl. Chief Secretary (Home).

U IS fAUmT

fRmer-171009, 18 feawR, 2025

T URNTI-vT (1)3/2024-60465-72.—3if% favmT | frar 1 ot Faffaa
T GHT &5 & Gio B Ty e 7 ;

3{d: feHrad US™ & AT, fRHTEd UGR Uardt IS SaH, 1994 @Y 1994 &1
S{TATTH T 4) BT YRT 3 B IU-UYRT (2) GRT UG Wfckadi BT YN HRd §U forell ST &
| U1 &= ST faavor g ot o fear wan B, &Y R gifed & &1 v
T §, 3R TYUT 3Ufed TR IH THT TSR Bt TSR] UG Adol-d 38T 3R GIa
STHET TR & AU I IRBR & 5-[o10F T JHTRIA IR SR a1 1 & IUed &1, 39
g?gﬁﬁ@&"f@sﬂaﬁ DI YT B TUT 39 R [IIR B & foIU uifpd o & e

afe P argge & il g a4 &5 & gie & T H, Gt 9 IHT ge'
B DI MU TT GG YA B 8 ol d 30 AT A1 F3d 39 RGE1 & 9K 81 &
fa=ie & 1 (7) ot 1 3fafer & HicR IUTgeRd forem ST 1 IR BR Hebil | IWerd o
3fafy & STHM o UHTd &Y AT Y14, Sl DI 1l g1, Tg01 781 [ ST |

T R, R S & g st & aftfa o awr st & gnfeq aR & aif<m
SHTIRTET 9 T T IUTGA FoTeT ST DI R & P IR Sl
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Ho | THIH | HIY T=A-2 H v Py THIH DT | HIYIAT5H | faaRor
o | HIAH | UHIHIH IS | Fem2Hafla | amfimd afofa o gun
IEGEEE qH T T Y PN H0-4 A ﬁw
oicikal uafsid g g | aftfa o / .
el P A | e | SO THI B
ICRISIGI gfeferd ™
2 ERISIEIE
1 2 3 4 5 6 7
1 f@m™ @s smon
1. |9® 1. WA 98T | RACATI=-Ia | cigel 1. dsr @™ DY T=AT
2. gHH 2. Fxaai e | 4 H affd
3. 9@ 3. At gl | T AT
4. SRES 4 ARSI TR | P BISPR
5. g @it 5. eieTIuREr | PIE W 3
6. eI R@ar | P39 TW,
7. wetfem | AW 9
T g H
T’ |
2. | Y 1. &5 1. 93 UGG 1. QR Calsice]
2. gedt 2. PUUISEIOT |4 H gvid
3 7l 2. gedl 3. U | AHAE
' 4. s P BISHR
4. YR 5 A4 ?Tgmg
UTH,
6. gl gy gyl
R d
c:ull
MY g,
Afa (GEmdT 79T) |
UEIBGIRICRCRT]
SffeRgET

fRmer-171009, 18 feawR, 2025

T URNUT-vaw (1)3/2024- 60473.—ifds faumT A, fSrem Rmer o1 fAufiatea
T GHT &3 & GTo B TETa-Tg R § ;

3{d: feHT=d UG & IauTd, feamad U= damdt et Sifad, 1994 @ 1994 &1
STAFTH T 4) BT URT 3 B JU-URT (2) GRT Ya kTl T TART Hd gU forar et
& 7 guT &, Rt faaror g Srga=ht & faan man B, o FgreR gifd e o uara
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I §, 3R TYUT 3UTEd TR ITH THT TGl Bt BRI Ud A1dol-d &Y R TIa
STHET HRA & FoTE I IWBR & $-I0197 T THIRIT B3 SR Foran Ran & Iuged 3,
m?wﬁmaﬂaﬁ DI U R dYT 3 IR f0aR s & e wifdepd H= &

afe Py srqgen & il am a1 &5 & e & T H, Gt 9 IHT ge')
DI DI ART AT YA I DI 81 Al I 30 SAT&Y T GG 39 UG & ARI 819 &
feies @ I1d (7) &1 BT ol & iR Iurgerd R R 1 Uxgd B il | IWiad
frord rafl & AT & UyTd SMeY a1 g3a, S dis i 8, Igur e foby o |

T TR, Fora Rrean & R st § aftfa am ayr &5 & gfe R & aiftm
SHTIRTET 9 T U IUTgad fora R &t R & 2P SRt &t

%o | A JYUT | HIY T=AT-2 DI THIHT T | PIF T ICERU|
o | &1 | Haftfgum | Tem2d® | amfomd | sdaftfa
g | quisaHl | afdam | SIgdo-4H | g IWTH
&t / & W T Y aftfaam/ | gaifed
T Bl Juafsidgq | I & S RIES|
3uafofd JqEUHid | IEfed | I A
far Cie far ST 8
SIS
1 2 3 4 5 6 7
1. fdom™ s MR
1. | MueqR | 1. sETRT RIS AR 1. XATYR P I& 4 B
2. Hdd 2. AR gitfa ama/amaf
3. ggreit 3.XM8 D B
4. Srdiuws et 4qEE | PEIBI3 D
FHAd U T, IH
5. JHIS T TR
6. TOTETYR HE |
2 faea@s gg
2. | i 1.:% 1. 4 CIPER) 1. R oY To 2 |
(8l 2. 2.3erd 2. =l Siferd I g
3. 3. OGN
4.% ig 4. TIE @u&;ﬁ)w g
5. gAqa 5. Tad 5. AT | gmg guT T
7. G | Tt e
7. RIaR —~ o
g:m o BET | SEHFEER
10. Bl ?bgi'“:“ S
11. SfeT O S I < 51
(PACEKI 1> ST 2. @
13, HQTOT 13.Hd 3. ool
1. S 4, TRt
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Nk WP

L5753

&
|

e AR

|ferg (G I19) |

UEIBGIRICACRT]

fRmer-171009, 18 feawR, 2025

T URNTT-vaw (1)3/2024- 60482-91.—ifd faHmT A forar #al ot fAufefad
T GHT &5 & GTo B Ty R 7 ;

3{d: feHT=d UG & IauTd, fearad U= damdt e Siefad, 1994 @ 1994 H1
AT TF-HATH 4) BT URT 3 B IU-YRT (2) §RT UG Al bl TN dhRd gu forer dat o
7 T &, RepT faror g el o faan o R, @) FuER gRifed w3 &1 ukarg
TR g, AR YT SUfed TSR U TUT TSl &1 STHGR U9 JraolHd &Y R Ja
STHET HRA & o I MBR & -0 H THIRIG I3 3R e Tt & IuRgad &1, 39
%ﬂ?glﬁﬁ@'@@aﬂaﬁ DI YT B TUT 3 R [IIR B & 1T uifdpd & & 3H1ew

afe 9 Sl & aftl s gur & & gvfed & Sy §, TEiRd I guT gedl
@I BIs TART AT YA T B 81 Al d 30 &Y T G 39 G & SR 81 &
fasier @ 1 (7) &1 1 3rafyy & iR Iurgerd forer Sl I U R Fb?l | IWerd o
3fafy & SHTHM o UHTd &Y AT Y14, Sl DI 1l g1, T 781 [T ST |

I WHR, e 7t & g el & aftfa am g asf & e aR & sif<m
SHTIRTET 9 T T IUTGA e Hat B RIGTRT & BT oIkl Bt |
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o
Jo

Iy IAT-2 H
gfofa am gun
& UH & A1

DI
TJ&r-2 #
gfofa o

JuT
3uafold g9
T U &b

CIe|

T HT
BT
([SEE
HIY Fo-
4 ¥ gfofg
JdH /
1l Bt
gfefea

foar
ST §

DY T 5 |
gfofd om guT
o g
SR Il &
am

5

. oo gs

A

EEEEELY

O oo Nk WN =

1

YATSI

gisT

©ENOV A WN S

H

FEF

12.
13. 7ER

14. AT

15. SR

16. foos

17. TIYR

18. IRA

19. Yad

20. SYITH FATTR
21. qraRt

22. iU Y3HTR
23. SYU® Wra’)
24. ga

25, Tt

26. Hed
27. YT YR

28. i YHER
29. SIUITH HIR1E
30. g418

31. TBIR
32.38H

33. YyATSt
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2. oo gs ydgR
L 1. T8S ERKI] | | 1. f$s DI B 4
2. AR 2. § 1 | gftfa
3. § 3. Rz /Al Bl
4. HAH 4. HUH BISIR  PIY
J=& 3 &
/Y YH , UH
guT g |
el |
3. | gudn 1. JUaNT HefdH JEAR | 1. FHAR DY =T 4
2. W 2. Sgd A afofa
3. U 3. qHAE BT
4. HeaH 4. g BIGH PIY
5. YeaH J=&1 3 &
/Y YH , UH
JHT "gUEnRT”
Real
3 ﬁm@sawﬂiﬁﬁ
4 1. QAT e, TR | 1. @RS DY = 4
2. A 2. Sdum wes | A afofg
3. qE /A B
BIgHR  BIY
J=& 3 &
Y pee
T g
REINIB ISR
el |
ST gIRT
afra (e ) |
UETd! IS faumT
SffeRgET

fRmer-171009, 18 feawR, 2025

SEI-IRATT-Tau  (1)3/2024-60492-97 —Hifdb faurT &, foar fodqmR &t
frafaiead o auT &= & gfed /g IRara-Te faaridi= € ;

3d: feumed e & IouuTd, fRrTad Uewl At W Sifafa|, 1994 @9 1994 &1
AT FBIIdh 4) Bt URT 3 B IU-URT (2) gRI Yad Afaaqdi &1 YN dRd gu foran
IR & U1 qHT &3, Rt faxur By s & fean man g, ﬁﬁmﬂrﬁﬁ%amﬁ
BT URATd BRd ©, 3R JYUT  3Ufed TaAd TTH JHT TSI Bl BRI T Jdel-d &Y
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3R GG AT HRA & (o1T IoT WBR & 3-I010F H UHIRIT 3 3R ol fSaragR
U !
TR B G Td | ;
afe e St

b

DI, 3Y Jra™ T GATdl T QU B YT bR qT 39 W {daR = o fore uifdipd

o aftfa am 9yt &= & gieA

& T H, gERd IW 94T Il

@I By SAURT AT YA TR B 81 dl 4 30 &Y AT YT 3 HRET & SR 84 &

fais 9 I1d (7) faT &1 3rafd & HieR Iurger forel fIArqR Y Udd &R Feobil | IWIed
FId S1afyy & AU & UYTd &Y a1 gaia, S Pis o g1, 7501 g1 fory S |
I WRHR, e & g o # aftfa o @ &5 & gvied aR |
3ff HTIRET 39 T H IUTged T [aamigR &1 RIGIRRT & P SR |
%o | AHIUT BT | PIY TETT-2 DY Y IYI T | HIFIBA5 | faaror
o | dHfoww | daftfaum | Jem-2d | qufomd | daftfaam
g /U | IWMTH U | aNiduH | DIFT0-4H | IUTH
@I fgafeld | & A quT Y afqum,/ | gAeA
far ST 8 Juafid g | i@l | SR Il
gauHis | gferfaa & A
CIE fopar S @
1 2 3 4 5 6 7
1. Ao ds IO
HESGES R S 1. 918 T qETS 1. @1 By A
2. T89S 2. TS 2. 9TR 4 o gftfa
3. YR 3. forem 74 /AT
4. femety 4. T3 Pl BISHR
5. HERR 5. & DY T= 3
6. TS & ] U,
7. T89S U
e
famet |
% |
ST g,
Afa (e 79T) |
Ut ¥ faumT
SffeRgET

fRmer-171009, 18 feawR, 2025

HEI-URATT-Tau  (1)3/2024-60498-60506.—Hifds faumT @, forell gHRYR ot
frafiead am 9T &3 & gfed /g IRara-Te faaR1di= € ;
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3{d: TeATEd UG & IauTd, ferrad U=l Uarid! ol Siefad, 1994 @ 1994 H1
STAFTH WA 4) D URT 3 Bt FU-UYRT (2) GRT Ua Rfckrdl BT YANT did gU forell gHRYR
& T FHT &3, FrTepT faea—or g sl & fean man g, ﬁﬁmﬂgﬂﬁ%ﬂwamww
TR g, AR YT SUfEd TSR UH JUT TSl &1 STHGR U9 JraoHd &Y R ga
STHRET HRA & T o0 PR & 3-I0107 T UHIRIT B 3R a1 gHRIR & Iuged &,
wm@ﬁgsﬁrqaaﬂaﬁ DI U B dYT 3 WR IR s & g wifdiepd - &

afe g arggen & aftfa am a1 &5 & gie & T B, G 9 gHT 9o’
DI Blg SATURT AT AT TR = &1 dl d 3T &Y AT YT 39 UG & SRY 819 &
fadier § &1d (7) fa=1 &1 3@y & HicdR Iurge o7 SHRYR D1 UG R bl | IWRIeK
frora 3rafl & A & UyTd SMeY a1 g3a, S dis i 8, Igur e foby S |

I RER, e gRR & g st & aftfa o awr asf & gefea ar & i
ST 39 T U IUTgad foTall ERYR Pt RIBIRRT & B SR} et |

%o | AHIUT HT | HIF TBAT-2 Y THIH BT | HIFTAT5 H | AR
o | iWRa | Aaffaum | Jom-2d | awfoad | aftfa om g
=t/ | IS umi e | aftfaum | dig¥o-4 | W gwied
B 3Tgfold aH quTy | Haftfaum | U I
far ST 8 uafsid |/ Wi @l & T
g ard gfarferd
Tl P A | e ST g
1 2 3 4 5 6 7
1 o™ Es gemrgR
1. | 7T -Geearl | 1. ga Td Afer@ | 1. #fEE Fy doT 4
2. Sl oTgdr 2. SRR o gftfa
3. del feRyT 3. §TYR WA P
4. B 3. Mg | ISR _BI®
5. 3T 5. 98 e 3 % W
6. oS! 6. THId T, A T
7. HaETs 7. @4 gg% 3
8. USITelt 3rearel N
9. UdlTelt HegTar
10. TR
11. 99
12. HEI-TT
2 ENIS 1. r=Td 1. ol T 1. =femmon T T 4
2. UoiEg 2. ToEg 2. garft | aftfd
3. WY 3. weEg 3. Hel qmaE B
4. TRIg 4. g 4. RS @W DY
5. ekt ' 5. IR T3 & A
6. TS 6. RWgIwa | Ao, T
7. 9qig 7. RIS gegl m i
8. 8. WRHTS & |
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9. AR 9. ITal
10. gAlgS
11. 3r=d
12. A9i8g
13. 9e5g
14. RIg
3. A 1. 9ga aga IGRT |1 TR By TE 4
2.3 2. gfeard e gftfa
3. HQMT 3.TRRETEET | WA BT
4. 3o 4. 4% BIGHR _BIY
5. fegar 5. oI T 3 & Y
6. TRIg Saren 6. Wed e, AT
7. T 7. gq & H e |
3 fapTg We a99q
4. | R T [ 1.@eq 1.®leq WEHS | 1. WEPHS DIy T= 4
PIe 2. et 2. st 2. HixaTert A gftfa
3. Yai AR 3. yaf 3R 3. pfegrRIgE | THAE B
4. TRNTOT 4. PO T | SIS _ DY
5. oo 5. Beg IRAT 3 & VY
6. qest M, T JHT
7. 44i UR aﬂw .q%
Hre HIRH |
5. IR 1. H89R TSUR et 1. qReft By TE 4
2. IR 2. wifgal erR | | aftfa
3.dm 3.wgidtar | UHAH Bl
4. TR R yR | SIS _ DY
5. a1 4R I3 & A
6. TETT M, U JHT
FeR"
TG |
6. Thal 1. i 1. Pl Balst | 1 3AS | P O=m 4
2. TR 2. TR ]2 aaaH | § aftfa
3. 95 CRRE fA® | 3 e | wmam @
4. g8 ;ggizgﬁ ur | 4 igt @W hald
5 TR TN F AU | 5 U8R =13 & Y
6. garuit &4 &1 99 g U1, ITH JHT
7. 10T ﬂ GBI e H
fET Mg ) & |
3T §RT

|ferd (Gl I79) |
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DEPARTMENT OF FOOD, CIVIL SUPPLIES & CONSUMER AFFAIRS
DISTRICT KINNAUR AT RECKONG PEO

NOTIFICATION
Dated, 11th December, 2025

No. FDS-KNR-LPG/2022/1834-1850.—In succession of the previous notification No
FDS-KNR-LPG/2022-1067-1109 dated 01-07-2022 and in exercise of the powers conferred on me
under Clause 9(d) (e) of the L.P.G. (Regulation of Supply and Distribution) order 2000, I Dr. Amit
Kumar Sharma) IAS, District Magistrate Kinnaur at Reckong Peo (H.P.) do hereby fix additional
labour and transportation rates that may be charged on the delivery of the 14.2 kg domestic L.P.G.
cylinder refills by the various L.P.G. Agencies operating in District Kinnaur on certain specific
focal points as amended in the previous notification.

SI. Name of the Focal Points (on the road head) Additional Transport plus Labour
No Rate per cylinder (excluding G.S.T.)

HPSCSC Pooh IOCL Gas Agency

1. Gas Agency Pooh to link road Lower Kanam | Rs. 70/- per cylinder
Km 37

All order terms, guidelines and instruction shall remain the same as per the previous
notification

Sd/-
(Dr. AMIT KUMAR SHARMA 1AS),
District Magistrate Kinnaur .

In the Court of Sh. Vikash Shukla, H.A.S., Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H. P.).

1. Sahil Kapoor aged 26 years, s/o Sh. Vinod Kumar, r/o Vill. Mandilan, P.O. Nihari,
Tehsil Rakkar, Distt. Kangra (H.P.).

2. Priya aged 22 years, d/o Sh. Rai Singh, r/o Vill. Bugdhar, P.O. Chabutra, Tehsil
Sujanpur, Distt. Hamirpur (H.P.).

Versus

General Public

Application for the registration of marriage under section 16 of Speciai Marriage Act, 1954
(Central Act) as amended by Marriage Laws (Amendment Act 01, 49 of 2001).

Sahil Kapoor aged 26 years, s/o Sh. Vinod Kumar, /o Village Mandilan, P.O. Nihari,
Tehsil Rakkar, District Kangra (H.P.) Priya aged 22 years d/o Sh. Rai Singh, r/o Vill. Bugdhar P.O.
Chabutra, Tehsil Sujanpur, Distt. Hamirpur (H.P.) have filed an application alongwith affidavits in
this court under section 16 of Special Marriage Act, 1954 (Central Act) as amended by the
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Marriage Laws (Amendment Act 01, 49 of 2001) that they have solemnized their marriage
ceremony on 06/09/2025 at Kalanjari Mata Mandir, Tehsil & Distt. Hamirpur (H.P.) as per Hindu

Rights and Customs and they are living together as husband and wife since then. Hence their
marriage may be registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objections personally or in writing before
this court on or before 20-01-2026. After that no objections will be entertained and marriage will be
registered accordingly.

Issued today on 16-12-2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-

Sub-Divisional Magistrate,

Sujanpur, Distt. Hamirpur (H.P.).

In the Court of Sh. Vikash Shukla, H.A.S., Marriage Officer-cum-Sub-Divisional Magistrate,
Sujanpur, Distt. Hamirpur (H. P.).

1. Shubham aged 27 years, s/o Sh. Rajinder Kumar, r/o Ward No. 4, Vill Doli, P.O.
Sujanpur Tehsil Sujanpur Distt. Hamirpur (H.P.).

2. Payal aged 19 years, d/o Sh. Pawan Kumar, r/o Vill. Dadriarhu, P.O. Jandrog, Tehsil &
Distt. Chamba (H.P.).

Versus

General Public

Application for the registration of marriage under section 16 of Speciai Marriage Act, 1954
(Central Act) as amended by Marriage Laws (Amendment Act 01, 49 of 2001).

1. Shubham aged 27 years, s/o Sh. Rajinder Kumar, r/o Ward No. 4, Vill. Doli, P.O.
Sujanpur, Tehsil Sujanpur, District Hamirpur (H.P.) and Payal aged 19 years d/o Sh. Pawan Kumar,
r/o Vill. Dadriarhu, P.O. Jandrog, Tehsil & Distt. Chamba (H.P.) have filed an application in the
court of undersigned under section 5 of Special Marriage Act, 1954 in which they started that they
intend to solemnize their marriage within three months of calendar. Therefore, the general public is
hereby informed through this notice that any person who has any objection regarding this marriage
can file the objection personally or in writing before this court on or before 19-02-2026. The
objections received after 19-02-2026 will not entertained and marriage will be registered
accordingly.

Issued today on 16-12-2025 under my hand and seal of the court.

Seal. Sd/-
(Vikash Shukla, HPAS)

Marriage Officer-cum-

Sub-Divisional Magistrate,

Sujanpur, Distt. Hamirpur (H.P.).
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In the Court of Executive Magistrate-cum-Tehsildar, Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :

Neelam Devi
Versus
General Public
Notice to General Public.

Smt. Neelam Devi d/o Sh. Ram Rakha, r/o Village Bohni, Tehsil Dhatwal at Bijhari, Distt.
Hamirpur (H.P.) has applied in this office for the entry of her date of birth which has taken place on
10-05-1966 but due to ignorance the same could not be entered in the record of Gram Panchayat
Sathwin.The applicant in support of the facts of the event has submitted the requisite documents
and the same have been perused accordingly.

General public is hereby informed through this notice that if any person having any
objection regarding the entry of date of birth of the applicant which is 10-05-1966, they can file
their objections either in writing or through their counsel within a period of 30 days from the date
of'issue of this notice, if no objection is received from any person regarding the date of birth which
is 10-05-1966 the same will be registered accordingly.

Issued under my hand and seal of the court on 05-12-2025.

Seal. Sd/-

Executive Magistrate-cum-Tehsildar,
Dhatwal at Bijhari, District Hamirpur (H.P.).

In the Court of Executive Magistrate-cum-Tehsildar, Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :

Ramesh Chand
Versus
General Public

Notice to General Public.

Sh. Ramesh Chand s/o Sh. Choudri Ram, r/o Village Phagoti, Tehsil Dhatwal at Bijhari,
Distt. Hamirpur has applied in this office for the entry of her date of birth which has taken place on
22-04-1963 but due to ignorance the same could not be entered in the record of Gram Panchayat
Railli . The applicant in support of the facts of the event has submitted the requisite documents and
the same have been perused accordingly.
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General public is hereby informed through this notice that if any person having any
objection regarding the entry of date of birth of the applicant which is 22-04-1963, they can file
their objections either in writing or through their counsel within a period of 30 days from the date
of'issue of this notice, if no objection is received from any person regarding the date of birth which
is 22-04-1963 the same will be registered accordingly.

Issued under my hand and seal of the court on 05-12-2025.

Seal. Sd/-

Executive Magistrate-cum- Tehsildar,
Dhatwal at Bijhari, District Hamirpur (H.P.).

In the Court of Executive Magistrate-cum-Tehsildar, Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :
Vijay Kumari

Versus
General Public
Notice to General Public.

Smt. Vijay Kumari d/o Sh. Shaligram, r/o Village Saryana, Tehsil Dhatwal at Bijhari, Distt.
Hamirpur H.P. at present w/o Sh. Balak Ram, r/o Village Pandwin, P.O. Mair, Tehsil & District
Hamirpur H.P. has applied in this office for the entry of her date of birth which has taken place on
14-08-1973 but due to ignorance the same could not be entered in the record of Gram Panchayat
Dandwin. The applicant in support of the facts of the event has submitted the requisite documents
and the same have been perused accordingly.

General public is hereby informed through this notice that if any person having any
objection regarding the entry of date of birth of the applicant which is 14-08-1973, they can file
their objections either in writing or through their counsel within a period of 30 days from the date
of issue of this notice, if no objection is received from any person regarding the date of birth which
is 14-08-1973 the same will be registered accordingly.

Issued under my hand and seal of the court on 10-12-2025.
Seal. Sd/-

Executive Magistrate-cum- Tehsildar,
Dhatwal at Bijhari, District Hamirpur (H.P.).

In the Court of Executive Magistrate-cum- Tehsildar, Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :

Rattan Devi alias Ratni Devi
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Versus

General Public
Notice to General Public.

Smt. Rattan Devi alias Ratni Devi d/o Sh. Kishan Singh, r/o Village Changar, Tehsil
Dhatwal at Bijhari, Distt. Hamirpur, H.P. has applied in this office for the entry of her date of birth
which has taken place on 15-12-1951 but due to ignorance the same could not be entered in the
record of Gram Panchayat Kulhera.The applicant in support of the facts of the event has submitted
the requisite documents and the same have been perused accordingly.

General public is hereby informed through this notice that if any person having any
objection regarding the entry of date of birth of the applicant which is 15-12-1951, they can file
their objections either in writing or through their counsel within a period of 30 days from the date
of issue of this notice, if no objection is received from any person regarding the date of birth which
is 15-12-1951 the same will be registered accordingly.

Issued under my hand and seal of the court on 10-12-2025.

Seal. Sd/-
Executive Magistrate-cum-Tehsildar,
Dhatwal at Bijhari, District Hamirpur (H.P.).

In the Court of Executive Magistrate-cum- Tehsildar, Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :
Banku Ram

Versus
General Public
Notice to General Public.

Sh. Banku Ram s/o Sh. Dhyan Singh, r/o Village Baragram, Tehsil Dhatwal at Bijhari,
Distt. Hamirpur, H.P. has applied in this office for the entry of his date of birth which has taken
place on 26-02-1961 but due to ignorance the same could not be entered in the record of Gram
Panchayat Baragram.The applicant in support of the facts of the event has submitted the requisite
documents and the same have been perused accordingly.

General public is hereby informed through this notice that if any person having any
objection regarding the entry of date of birth of the applicant which is 26-02-1961, they can file
their objections either in writing or through their counsel within a period of 30 days from the date
of'issue of this notice, if no objection is received from any person regarding the date of birth which
18 26-02-1961 the same will be registered accordingly.
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Issued under my hand and seal of the court on 03-12-2025.

Seal. Sd/-
Executive Magistrate-cum- Tehsildar,
Dhatwal at Bijhari, District Hamirpur (H.P.).

In the Court of Swati Dogra, HPAS, Marriage Officer-cum-Sub- Divisional Magistrate,
Barsar, District Hamirpur (H.P.)

In the matter of :

1. Shri Rohit Kumar s/o Shri Satish Kumar, r/o Sector-7, House No. 459, Gohana,
Sonipat Haryana- 131 301.

2. Ms. Shabnam Thakur d/o Shri Ashwani Kumar, r/o Village Tukhani, P.O. Banni,
Tehsil Barsar, District Hamirpur (H.P.) .. Applicants.

Versus

General Public
Subject— Notice for registration of Marriage.

Sh. Rohit Kumar and Mrs. Shabnam Thakur have filed an application u/s 15 & 16 of
Special Marriage Act, 1954 alongwith affidavits and supporting documents in the court of
undersigned, stating there in that they stated that they have solemnized their marriage on
21-10-2023.

Therefore, the General Public is hereby informed through this notice that if any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 06-01-2026. In case no objection is received by 06-01-2026, it will be presumed
that there is no objection to the registration of the above said marriage and the same will be
registered accordingly.

Issued today on 06-12-2025 under my hand and seal of the court.

Seal. Sd/-

Marriage Officer-cam-Sub- Divisional Magistrate,
Barsar, District Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate, Dheera, Exercising the Powers of Marriage
Officer Dheera, District Kangra (H.P.).

NOTICE OF REGISTRATION OF MARRIAGE UNDER SECTION 16 OF SPECIAL
MARRIAGE ACT, 1954.

In case :

Vikas Rana and Shalini Devi
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V/s

General Public
Application under section 16 of Special Marriage Act, 1954 for registration of Marriage

Application under section 16 of Special Marriage Act, 1954 has been received by the
undersigned from Vikas Rana s/o Kuldeep Singh resident of Village Bhatka, P.O. Kiarwan, Tehsil
Dheera, District Kangra (H.P.) Pin - 176084 and Shalini Devi d/o Dharuv Dev, r/o Village Ocha,
P.O. Gaggal, Tehsil Dheera, District Kangra (H.P.) that they have solemnized their marriage on
dated 29-09-2025 at Nag Mandir Ranital, Tehsil Dehra, District Kangra (H.P.) as per Hindu Rites
and customs and living as husband and wife since then. If there is any objection to the registration
of this marriage the objection in person or through counsel be submitted to this office on or before
16-01-2026, otherwise this marriage will be registered.

Seal. Sd /-
Marriage Officer-cum-SDM,
Dheera, District Kangra (H.P.).

In the Court of Sub-Divisional Magistrate, Dheera, Exercising the Powers of Marriage
Officer Dheera, District Kangra (H.P.).

NOTICE OF REGISTRATION OF MARRIAGE UNDER SECTION 16 OF SPECIAL
MARRIAGE ACT, 1954.

in case :
Sunny Kumar and Sukhjinder Kaur
V/s
General Public
Application under section 16 of Special Marriage Act, 1954 for registration of Marriage.

An application under section 16 of Special Marriage Act, 1954 has been received by the
undersigned from Sunny Kumar s/o Prabhat Jagotra, resident of Village Sanhoon, P.O. Sanhoon,
Tehsil Thural, District Kangra (H.P.), Pin-176093 and Sukhjinder Kaur, d/o Shri Gurtej Singh, r/o
V.P.O. Bandi, Tehsil Bathinda, Punjab Pin-151401 that they have solemnized their marriage on
dated 13-11-2025 at V.P.O. Sanhoon, Tehsil Thural, District Kangra (H.P.) as per Hindu Rites and
customs and living as husband and wife since then. If there is any objection to the registration of
this marriage the objection in person or through counsel be submitted to this office on or before
16-01-2026, otherwise this marriage will be registered.

Seal. Sd /-
Marriage Officer-cum-SDM,
Dheera, District Kangra (H.P.)
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Before the Sub-Divisional Officer (Civil)-cum-Marriage Officer, Dehra,
Distt. Kangra (H.P.).

1. Ashish Guleria, s/o Sh. Suresh Kumar, /o Village Narwari, Ward No.l, Post Office
Muhal, Tehsil Dehra, Distt Kangra (H.P.).

2. Kritika Devi, d/o Sh. Baldev, r/o village Balakrupi, P.O. Jalpar, Tehsil Joginder Nagar,
Distt Mandi (H.P.). . Applicants.

Versus
General Public
Subject.—Notice for Registration of Marriage.

Sh. Ashish Guleria and Smt. Kritika Devi have filed an application u/s 5 of special Marriage
Act, 1954 alongwith supporting affidavits and document before the court of undersigned in which
they have started that they intend to solemnize their marriage within next three calender months.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage, may file his/her objections personally or in writing,
before this court on or before 07-01-2026. In case no objection is received by 07-01-2026 it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on this 8th day of December , 2025.

Seal. Sd/-
S.D.O. (C)-cum-Marriage Olfficer,
Dehra, Distt. Kangra (H.P.).

In the Court of Sub-Divisional Magistrate exercising the Power of Marriage Officer
Jawalamukhi, Distt. Kangra (H.P.).
In the matter of :

1. Akhilesh Sharma aged 32 years s/o Sh. Vijay Kumar, r/o Village Ghalora, P.O. Lower
Ghallour, Tehsil Jawalamukhi, Distt. Kangra (H.P.).

2. Pooja Kumari aged 30 years d/o Sh. Sher Singh, r/o Village Lakhwal, P.O. Adhwani,
Tehsil Jawalamukhi , Distt. Kangra (H.P.). .. Applicants
Versus
General Public . .Respondent.
Subject—Notice for Registration of Marriage under Special Marriage Act, 1954.
The above applicants have filed an application u/s 16 of Special Marriage Act, 1954

alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 12-05-2023 at village Ghalora, Post Office
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Lower Ghallour, Tehsil Jawalamukhi, Distt Kangra (H.P.) and they are living as husband and wife
since then, hence their marriage may be registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 27-01-2026 at 11:00 A.M. The objection (s) after 27-01-2026 at 11:00 A.M. will
not entertain by this office and then the marriage will be registered according as per the law
prescribed.

Issued on this 29th day of November, 2025 under my hand and seal of this office.

Seal. Sd/-
Sub Divisional Magistrate-cum-
Marriage Olfficer Jawalamukhi, Distt. Kangra (H.P.).

In The Court of Sub-Divisional Magistrate Exercising the power of Marriage Officer
Jawalamukhi, Distt. Kangra (H.P.).

In the matter of'—

1. Anoop Singh aged 23 years s/o Sh. Swarn Singh, r/o Village Bhatti, Post Office
Kathog , Tehsil Jawalamukhi, Distt. Kangra (H.P.).

2. Sonia aged 22 years d/o Sh. Sohan Singh, r/o V.P.O. Malpur Arkhan, Distt. Shaheed
Bhagat Singh Nagar Punjab. ..Applicants.

Versus
General Public ..Respondent.
Subject.— Notice for registration of Marriage under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
started that they have solemnized their marriage on 04-12-2025 at Nagani Mata Mandir Sapri,
Distt. Kangra (H.P.) and they are living as husband and wife since then, hence their marriage may
be registered.

Therefore, the general public is hereby informed through this notice that if any persons who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 20-01-2026 at 11:00 A.M. the objection (s) after 20-01-2026 at 11:00 A.M. will
not entertain by this office and then the marriage will be registered according as per the law
prescribed.

Issued on this day 8th Day of December 2025 under my hand and seal of this office.
Seal. Sd/-

Sub-Divisional Magistrate-cum-
Marriage Officer Jawalamukhi, Distt. Kangra (H.P.).
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In the Court of Assistant Collector-cum-Naib Tehsildar, Jawalamukhi,
Distt. Kangra (H.P.) 176 031

In the matter of :

Balwant Singh, s/o Smt. Urmila Devi, r/o vill. Darang Mouza Darang, Tehsil Jawalamukhi,
Distt. Kangra (H.P.). ..Applicants.

Versus

General Public ..Respondent.
Subject.—Application of correction of name Under Section 37/38 of Land Revenue Act, 1954.

Whereas, Balwant Singh s/o Smt. Urmila Devi, r/o Vill. Darang, Mouza Darang, Tehsil
Jawalamukhi, Distt. Kangra (H.P.) has submitted an application under section 37/38 of the Land
Revenue Act, 1954 alongwith all supportive document such as affidavit, Aadhaar Card, Parivar
Nakal, 10th and 12th Passing School Certificate, Passport and Jamabandi Parcha in the court of
undersigned.

Wherein, he started that, he belongs to above mentioned address. His name is written as
Manesh which is wrong. His original/correct name is "Balwant Singh". Therefore, he request to
correct his name as "Balwant Singh" instead of Manesh in the revenue record of Mohal and Mouza
Darang, Tehsil Jawalamukhi, as per supportive document enclosed by him with the application.

Therefore, through this proclamation in gazette/leading newspaper, the general public is
hereby informed that, if any person having any objection for entry of correction in name of
applicant mentioned above, may submit his/her objection in writing to this court on or before
16-01-2026. No Objection will be entertained after prescribed period and application will be
decided accordingly.

Given under my hand and seal of the Court on dated 12-12-2025.
Seal. Sd/-

Assistant Collector 2nd Grade
Tehsil Jawalamukhi, Distt. Kangra (H.P.).

IN THE COURT OF NAIB TEHILDAR-CUM-EXECUTIVE MAGISTRATE,
RAJA KA TALAB DISTT, KANGRA (H.P).

File No./NTEH/2025 Date of Institution: 12-12-2025
Case Titled: - Registration of Birth

Indu Pathania d/o Shri Baldev Singh Pathania, r/o village Thathar, P.O. Sukhar Chaoudian,
Sub-Tehsil Raja Ka Talab, Distt. Kangra H.P.
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V/S

The General Public

Notice to General Public

Whereas, Indu Pathania, D/o Shri Baldev Singh Pathania, r/o village Thathar, P.O. Sukhar
Chaoudian, Sub-Tehsil Raja Ka Talab, Distt. Kangra H.P. has filed an application before the
undersigned that date of birth of her 04-03-1988 but due to ignorance and lack of knowledge it has
not been entered in the concerned Gram Panchayat register. She has further stated that she wants to
get it registered in Gram Panchayat Gurial, Sub-Tehsil Raja Ka Talab.

The application has attached non-availability certificate, recommendation of Chief
Registrar (Birth & Death)-cum-Director Health services Himachal Pradesh Shimla-09. Affidavit of
two witnesses namely Sh. Kewal Singh, s/o Sh. Nasib Singh, r/o Village Dhaneti Charuian, P/o
Sukhar, Sub-Tehsil Raja Ka Talab, Distt. Kangra H.P. & Sh. Daler Singh Pathania, s/o Sh. Munshi
Ram Pathania, r/o Village Thathar, & P.O. Sukhar, Sub-Tehsil Raja Ka Talab, Distt. Kangra H.P.
have been attached in support of his claim.

Now, therefore, in pursuance of section 13 (3) of The Registration of Birth & Death Act,
1969 a proclamation to all General public concerned is hereby issued that objection in his regard
i.e. to the enter the date of birth of Indu Pathania, d/o Sh. Baldev Singh Pathania shall be heard
by the undersigned on 15-01-2026 in his court at Raja Ka Talab. Anyone having any objections in
the matter may do so on the said date and place in person or through legal practitioner or his/her
recognised agent. In case non-appearance, the proceedings will continue ex-parte and necessary
action in this matter will be taken accordingly as per law.

Given under my hand and seal of the court on 15-12-2025

Sd /-
Naib Tehildar-Cum-Executive Magistrate,
Raja Ka Talab Distt. Kangra (H.P).

IN THE COURT OF NAIB TEHILDAR-CUM-EXECUTIVE MAGISTRATE,
RAJA KA TALAB DISTT, KANGRA (H.P).

File No. /NTEH/2025 Date of Institution: 15-12-2025

Case Titled : Registration of Birth

Smt. Sudesh Kumari, D/o Shri Maloa Ram, r/o Village Hara, P.O. Kuthandal, Sub-Tehsil
Raja Ka Talab, Distt. Kangra H.P.

V/S

The General Public
Notice to General Public

Whereas, Sudesh Kumari, d/o Shri Maloa Ram, r/o Village Hara, P.O. Kuthandal, Sub-
Tehsil Raja Ka Talab, Distt. Kangra H.P. has filed an application before the undersigned that date
of birth of her 01-01-1962 but due to ignorance and lack of knowledge it has not been entered in
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the concerned Gram Panchayat register. She has further stated that she wants to get it registered in
Gram Panchayat Batrahan, Sub-Tehsil Raja Ka Talab.

The application has attached non-availability certificate, recommendation of Chief Registrar
(Birth & Death)-cum-Director Health services Himachal Pradesh Shimla-09. Affidavit of two
witnesses namely Sh. Sahab Singh, s/o Sh. Dulon Ram, r/o Village Hara, P.O. Kuthandal, Sub-
Tehsil Raja Ka Talab, Distt. Kangra H.P. & Sh. Harbans Singh, s/o Sh. Ram Ditta r/o Vill. Hara, &
P.O. Kuthandal, Sub-Tehsil, Raja Ka Talab, Distt. Kangra H.P. have been attached in support of his
claim.

Now, therefore, in pursuance of section 13 (3) of the registration of Birth & Death Act,
1969 a proclamation to all General public concerned is hereby issued that objection in his regard
i.e. to the enter the date of birth Smt. Sudesh Kumari, d/o Shri Maloa Ram, shall be heard by the
undersigned on 25-01-2026 in his court at Raja Ka Talab. Anyone having any objections in the
matter may do so on the said date and place in person or through legal practitioner or his/her
recognised agent. In case non-appearance, the proceedings will continue ex-parte and necessary
action in this matter will be taken accordingly as per law.

Given under my hand and seal of the court on 15-12-2025

Svd-
Naib Tehildar-Cum-Executive Magistrate,
Raja Ka Talab Distt. Kangra (H.P).

In the Court of Sub-Divisional Magistrate, Kumarsain, District Shimla, Himachal Pradesh

Smt. Lilma Devi w/o Sh. Kant Prasad, r/o Village Sawana, P.O. Kotla, Tehsil Kuamrsain,
District Shimla (H.P.) .. Applicants.

Versus
General Public ..Respondents.

Subject— Proclamation Regarding Correction of Name in Aadhaar card of Smt. Lilma Devi.

Whereas, applicant Smt. Lilma Devi w/o Sh. Kant Prasad r/o Village Sawana, P.O. Kotla,
Tehsil Kuamrsain, District Shimla (H.P.) has Submitted an application to this court with the request
that in Aadhaar Card her name has been entered as Neelma Devi, which is wrong. Her correct name
is Lilma Devi. In support she has attached the copy of family register, copy of Aadhaar Card, her
name may be corrected as Lilma Devi in place of Neelma Devi as per the Panchayat Record

Now, therefore, objections are invited from thre general public that if, anyone has any
objection regarding correction of name from Neelma Devi to Lilma Devi in the Aadhaar Card, they
may appear before the undersigned on or before 21-12-2025 either personally or through their
authorized agent/pleader.

In the event of their failure to do so, order shall be passed ex-parte without affording any
further opportunity of being heared.
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Issued today on 24th day of Nov. 2025 under my hand and seal of the court.

Seal. Sd/-
Sub-Divisional Magistrate,
Kumarsain, District Shimla (H.P.).

In the Court of Sub-Divisional Magistrate, Kumarsain, District Shimla, Himachal Pradesh

Sh. Bihari Lal s/o Sh. Devi Ram, r/o Village Bhuna, P.O. Kangal, Tehsil Kuamrsain,
District Shimla (H.P.) .. Applicants.

Versus
General Public ..Respondents.

Subject— Proclamation Regarding Correction of Date of Birth as 08-12-1959 in place of
01-07-1959 in Aadhaar card No. 5167 3752 1407 of Sh. Bihari Lal.

Whereas, applicant Sh. Bihari Lal s/o Sh. Devi Ram, r/o Village Bhuna, P.O. Kangal, Tehsil
Kuamrsain, District Shimla (H.P.) has submitted an application to this court with the request that in
the date of birth has been entered as 01-07-1959, which is wrong. His correct date of birth may be
corrected as 08-12-1959 in place 0of 01-07-1959 as per the Panchayat record.

Now, therefore, objections are invited from the general public that if, anyone has any
objection regarding correction of date of birth from 01-07-1959 to 08-12-1959 in the Aadhaar Card,
they may appear before the undersigned on or before 11-01-2025 either personally or through their
authorized agent/pleader.

In the event of their failure to do so, order shall be passed ex-parte without affording any
further opportunity of being heared.

Issued today on 11th day of December, 2025 under my hand and seal of the court.

Seal. Sd/-
Sub-Divisional Magistrate,
Kumarsain, District Shimla (H.P.).

CHANGE OF NAME

I, Ajeet Singh s/o Shri Jai Chand Rana, r/o Village Matt Kachhaur (537), P.O. Darkata, ST.
Haripur, Tehsil Dehra Gopipur, Distt. Kangra, (H.P.) declare that my & my daughter's name is
wrongly written in her Aadhar Card as Vishali Rana, d/o Ajeet Rana instead of Vaishali, d/o Ajeet
Singh.

AJEET SINGH

s/o0 Shri Jai Chand Rana,

r/o Village Matt Kachhaur (537), P.O. Darkata, ST. Haripur,
Tehsil Dehra Gopipur, Distt. Kangra, (H.P.).



9274 IJoTu=, AT Uew, 23 fauwR, 2025 /02 U, 1947
CHANGE OF NAME

I, Ishwar Devi w/o Shri Balbir Singh, r/o Village Chalog, P.O. Gagal Shikor, Tehsil Nahan,

Distt. Sirmaur, (H.P.). declare that I have changed my name from Ishwari Devi to Ishwar Devi.
May please note all concerned for further.

ISHWAR DEVI

w/o Shri Balbir Singh,

r/o Village Chalog, P.O. Gagal Shikor,
Tehsil Nahan, Distt. Sirmaur, (H.P.).

CHANGE OF NAME

I, Subhadra Devi (New Name) w/o Rama Nand, Village Bhrech, Khalashi (226), Majhar,
Shimla-171209 (H.P.) declare that I have changed my name from Soda Devi (Previous Name) to
Subhadra Devi (New Name). All concerned please may note.

SUBHADRA DEVI

w/o Rama Nand,

Bhrech, Khalashi (226), Majhar,
Distt. Shimla-171209 (H.P.).

CHANGE OF NAME

I, Rajender Verma (New Name) s/o Shri Bhoop Ram Verma, aged about 59 years, 1/o
Village Khaljog, P.O. Kamla Nagar, Tehsil Shimla, Distt. Shimla-171006 (H.P.) hereby declare

that I have changed my name from Rajinder Singh Verma (Old Name) to Rajender Verma (New
Name). All concerned may please note.

RAJENDER VERMA

s/o Shri Bhoop Ram Verma,

r/o Village Khaljog, P.O. Kamla Nagar,
Tehsil Shimla, Distt. Shimla 171006(H.P.).

CHANGE OF NAME

I, Hema Kumari w/o Shri Amar Singh, r/o Village Jugo, P.O. Kairtoo, Tehsil Theog, Distt.
Shimla-171201(H.P.) do hereby declare that my correct name is Hema Kumari. However, in my
Aadhar Card bearing No. 2429 5866 9639, my Name has been wrongly entered as "Hemavati". All
concemed authorities are requested to kindly take note of the same.

HEMA KUMARI
w/o Shri Amar Singh,
r/o Village Jugo, P.O. Kairtoo,
Tehsil Theog, Distt. Shimla- 171201(H.P.).
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CHANGE OF NAME

I, Sushma Negi (New Name). W/o Shri Santosh Raj Negi, age about 49 years r/o Village
Spilow, P.O. Spilow, Tehsil Pooh, Distt. Kinnaur (H.P.) hereby declare that I have changed my
name from Sushma Devi (Old Name) to Sushma Negi (New Name). All concerned may please

note.
SUSHMA NEGI

w/o Shri Santosh Raj Negi,
r/o Village Spilow, P.O. Spilow,
Tehsil Pooh, Distt. Kinnaur,(H.P.).

CHANGE OF NAME

I, Raj Pal s/o Shri Pyare Lal, r/o Ghund (85), Ghoond, Tehsil Theog, Distt. Shimla-171220
(H.P.) declare that I have changed my minor daughter's name from Hirra (Old Name) to Ira (New

Name). All concerned please may notice.
RAJ PAL

s/o Shri Pyare Lal,
r/o Ghund (85), Ghoond,
Tehsil Theog, Distt. Shimla-171220 (H.P.).

CHANGE OF NAME

I, Bina (New Name) w/o Shri Mohammad Talim, Village Dwadapul, Tehsil Chopal, Kima
Chandrauli (135), Distt. Shimla-171210 (H.P.) declare that I have changed my name from Rubeena
Shekh (Previous Name) to Bina (New Name). All concerned please may note.

BINA

w/o Shri Mohammad Talim,

Village Dwadapul,

Tehsil Chopal, Kima Chandrauli (135), Distt. Shimla-171210 (H.P.).

CHANGE OF NAME

I, Geeta Devi (New Name) w/o Padam Dev, Village Keharli, Tehsil Theog, Karaili (116),
Distt. Shimla, Chhaila-171220 (H.P.) declare that I have changed my name from Pushpa (Previous

Name) to Geeta Devi (New Name). All concerned please may note.
GEETA DEVI

w/o Shri Padam Dev,
Village Keharli,
Tehsil Theog, Karaili (116), Distt. Shimla,Chhaila-171220 (H.P.).
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CHANGE OF NAME

I, Sunita Devi w/o Krishan Kumar, r/o Village Anderli Malhan, P.O. Lohardi, Tehsil
Multhan, District Kangra (H.P.)-176122 declare that I have changed my name in my Aadhar Card
No. 2512 1461 6429 from Sangti Devi to Sunita Devi. All concerned please may note.

SUNITA DEVI

w/o Krishan Kumar,

r/o Village Anderli Malhan, P.O. Lohardi,
Tehsil Multhan, District Kangra (H.P.)-176122.

CORRECTION OF NAME

I, Lata Choudhary (33 years) w/o Sh. Rajeev Kumar, r/o Ward No. 4, Village Baidi, P.O.
Bandi, Tehsil and District Kangra (H.P.) declare that my son's correct name is Anik Choudhary in
his birth certificate and other documents. But in Aadhar Card wrongly entered as Anika Choudhary.
So correct it as Anik Choudhary instead of Anika Choudhary. All concerned note it.

LATA CHOUDHARY

w/o Sh. Rajeev Kumar,

r/o Ward No. 4, Village Baidi, P.O. Bandi,
Tehsil and District Kangra (H.P.).

CORRECTION OF NAME

I, Pritama Devi w/o Dharam Chand, r/o Ward-6, VPO Rehlu, Tehsil Shahpur, Distt. Kangra
(H.P.) declare that in the Army service record of my husband my name is entered as Prito Devi,
whereas in my Aadhar Card No. 5879 9644 3747 my name is wrongly entered as Pritama Devi. |
have changed my name from Pritama Devi to Prito Devi. All concered please note.

PRITAMA DEVI

w/o Dharam Chand,

r/o Ward-6, VPO Rehlu,

Tehsil Shahpur, Distt. Kangra (H.P.).

CHANGE OF NAME

I, Gompati Devi w/o Tek Chand, P.O. Sadayana, Tehsil Sadar Paprahal, Distt. Mandi
(H.P.) declare that I have changed my name in my Aadhar No. 3621 9213 0736 as Gomati Devi is
wrongly entered, correct name is Gompati Devi.

GOMPATI DEVI

w/o Tek Chand,

P.O. Sadayana, Tehsil Sadar Paprahal,
Distt. Mandi (H.P.).
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CHANGE OF NAME

I, Virender Sharma s/o Sh. Layak Ram, aged about 36 years /o Village Borar, P.O. Koti
Bounch, Tehsil Shillai, Distt. Sirmaur (H.P.) hereby declare that I have changed my minor
daughter's name from Sameecha (Old Name) to Samiksha (New Name) for all purposes. All
concemed please may note.

VIRENDER SHARMA

s/o Sh. Layak Ram,

r/o Village Borar, P.O. Koti Bounch,
Tehsil Shillai, Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Anjali Kumari aged about 22 years, d/o Shishu Pal, r/o P.O. Gawas, Village Mini, Tehsil
Chidgaon Bhatwari (141), P.O. Kaloti, Distt. Shimla (H.P.)-171207 declare that I have changed my
name from Anjali Kumari (Old Name) to Anju Bala (New Name). All concerned please may
notice.

ANJALI KUMARI

d/o Shishu Pal,

r/o P.O. Gawas, Village Mini,

Tehsil Chidgaon Bhatwari (141),

P.O. Kaloti, Distt. Shimla (H.P.)-171207.

CHANGE OF NAME

I, Deen Mohammad s/o Sh. Najeer Mohammad, r/o Village Jadli (251), P.O. Patt Brawri,
Tehsil & Distt. Solan (H.P.) declare that I have changed my minor son's name from Rahman to
Rehman. May please note all concerned for further.

DEEN MOHAMMAD

s/0 Sh. Najeer Mohammad,

r/o Village Jadli (251), P.O. Patt Brawri,
Tehsil & Distt. Solan (H.P.).

CHANGE OF NAME

I, Sarla w/o Sh. Ramesh, r/o Neri Ratoli (62) Pabiana, Tehsil Rajgarh, Distt. Sirmaur
(H.P.)-173101 declare that I have changed my name from Sarla to Asha Devi. May please note all
concemed for further.

SARLA

w/o Sh. Ramesh,

r/o Neri Ratoli (62) Pabiana,

Tehsil Rajgarh, Distt. Sirmaur (H.P.)-173101.
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CHANGE OF NAME

I, Anita w/o Sh. Naresh Kumar, r/o Village & P.O. Bhumti (374), Tehsil Arki, Distt. Solan
(H.P.) declare that I have changed my name from Anita to Neeta Devi. May please note all
concemed for further.

ANITA

w/o Sh. Naresh Kumar,

r/o Village & P.O. Bhumti (374),
Tehsil Arki, Distt. Solan (H.P.).

CORRECTION OF NAME

I, Vikas Saini (24 years) s/o Sh. Ved Parkash, r/o Ward No. 3, Village Sadarpur, P.O.
Tanda, Tehsil Nagrota Bagwan, Distt. Kangra (H.P.) declare that the name of my father in my
school record i.e.,, matriculation certificate is recorded as Ved Prakash instead of Ved Parkash.
Whereas my father's correct name is Ved Parkash. That I have passed matriculation in the year
2018 vide Roll No. 2254785 from CBSE. That Ved Prakash and Ved Parkash is one and the sane
person.

VIKAS SAINI

s/o Sh. Ved Parkash,

r/o Ward No. 3, Village Sadarpur, P.O. Tanda,
Tehsil Nagrota Bagwan, Distt. Kangra (H.P.).

CORRECTION OF NAME

I, Saroj Bala d/o Shri Nain Singh, w/o Shri Ramesh Chand, r/o Village Mandoli, Tehsil
Renuka Ji, Distt. Sirmaur (H.P.) declare that in my Aadhar Card 3021 2541 6957 my name has
been erroneously printed as Bala Devi. My actual name is Saroj Bala which may be corrected in my
Aadhar Card.

SAROJ BALA

d/o Shri Nain Singh,

w/o Shri Ramesh Chand,

r/o Village Mandoli, Tehsil Renuka Ji,
Distt. Sirmaur (H.P.).

CHANGE OF NAME

I, Lobhi Devi w/o Sh. Ganga Ram, /o H. No. 10/1 A, Village Badiyar, P.O. Nandpur,
Tehsil Jubbal, Distt. Shimla (H.P.)-171206 declare that I have changed my name from Lobhi Devi
to Lob Devi. May please note all concemned for further.

LOBHI DEVI

w/o Sh. Ganga Ram,

r/o H. No. 10/1 A, Village Badiyar, P.O. Nandpur,
Tehsil Jubbal, Distt. Shimla (H.P.)-171206.
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CHANGE OF NAME

I, Ranbir Singh s/o Sh. Chattar Singh, r/o Village Galog-Shaka in (16), P.O. Taproli, Tehsil
Rajgarh, Distt. Sirmaur (H.P.) have changed my name from Ranbir Singh to Ranvir Thakur. May
please note all concerned for further.

RANBIR SINGH

s/o Sh. Chattar Singh,

r/o Village Galog-Shaka in (16), P.O. Taproli,
Tehsil Rajgarh, Distt. Sirmaur (H.P.).

CORRECTION OF NAME

I, Gaurav Kumar s/o Mangat Ram, r/o Ward No. 5, Village & P. O. Chandpur, Tehsil
Palampur, Chandpur (227), District Kangra-(H.P.) 176061. declare that my daughter's correct name
is TEJESHWANI, whereas it has been wrongly mentioned as TEJASVI/GoRE! in some record Both
names refer to one and the same child. Henceforth, she shall be known by the correct name
TEJESHWANI for all legal and official purposes.

GAURAV KUMAR

s/o Mangat Ram,

r/o Ward No. 5, Village & P.O. Chandpur,
Tehsil Palampur, Chandpur (227),
District Kangra-(H.P.) 176061.

CHANGE OF NAME

I, Ganga Devi w/o Sh. Umesh Kumar, r/o Village Rihar (438), P.O. Malera, Tehsil Kasauli,
District Solan (H.P.) declared that I have changed my minor son's name from Uplx to Uplakshya.
May please note all concerned, for further.

GANGA DEVI

w/o Sh. Umesh Kumar,

r/o Village Rihar (438), P.O. Malera,
Tehsil Kasauli, District Solan (H.P.).

CORRECTION OF NAME

I, Surender Singh s/o Sh. Bhagwan Singh r/o Village Dhar, P.O. Sakrah, Tehsil Shimla
(Rural) Distt. Shimla (H.P.) declare that in my Aadhar Card bearing no. 4540 8467 2633 my name
is wrongly entered as Surinder Singh which should be corrected as Surender Singh. Please correct
this.

SURENDER SINGH

s/o Sh. Bhagwan Singh

r/o Village Dhar, P.O. Sakrah,,

Tehsil Shimla (Rural) Distt. Shimla (H.P.)
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CORRECTION OF NAME

I, Pawan Kumar s/o Sh Nikka Ram, Village Upperli Sukdiah, Sukria Upperli 27/1, P.O.
Jansooh, Distt. Hamirpur (H.P.) declare that in my minor Daughter's Aadhar No. 4835 7376 3322

as Bandita is wrongly entered, correct name is Vandita.
PAWAN KUMAR,
s/o Sh Nikka Ram,
Village Upperli Sukdiah,
Sukria Upperli 27/1, P.O. Jansooh,
Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Archana Kashyap d/o Madhav Lal, 60/2 Purani Mandi, Post Office Purani Mandi, Tehsil
Sadar Purani Mandi, Distt Mandi (H.P.) declare that in my addhar card No 2188 0723 2249, my
name wrongly entered as Archana, where as my correct name is Archana Kashyap.

ARCHANA KASHYAP

d/o Madhav Lal,

60/2 Purani Mandi,

Post Office Purani Mandi,

Tehsil Sadar Purani Mandi, Distt Mandi (H.P.).

CHANGE OF NAME

I, Shakuntla Devi w/o Sh. Keshav Singh, r/o Vill. Khuthrin, P.O. Ladraur, Teh. Bhoranj,
Distt. Hamirpur (H.P.) declare that I have changed my name from Kamlesh Kumari to Shakuntla

Devi for all purposes in future. Please Note.
SHAKUNTLA DEVI
w/o Sh. Keshav Singh,
r/o Vill. Khuthrin, P.O. Ladraur,
Teh. Bhoranj, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Khem Singh s/o Shri Choudhary Ram r/o Village Kand Kosri, P.O. Dharer, Tehsil
Baijnath, District Kangra, Himachal Pradesh-176125, declare that I have changed my name in
Aadhar Card No. 5101 1081 2245 from Khemi Singh to Khem Singh. All concerned please may

note.
KHEM SINGH
s/0 Shri Choudhary Ram,
r/o Village Kand Kosri,
P.O. Dharer, Tehsil Baijnath,
District Kangra, Himachal Pradesh-176125,
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